NATIONAL LOK ADALAT

11** Day of February, 2023

BENCH -1

The Hon’ble Justice Partha Sarathi Sen ,
Sri Indranath Mukherjee , Learned Advocate

COURT ROOM NO. 05

Sl. No. Case Number Cause Title Name of the
Advocate
1. FMAT 139/2022 National Insurance Co. Ltd. Vs. Guddu Singh
Ratan ghosh & Anr.
2. FMAT 527/2021 Smt. Eti Mukherjee & Anr. Vs. Subhankar Mondal
National Insurance Co. Ltd. & Anr.
3. FMA 59/2023 Tabassum Parveen & Ors. Vs. Subhankar Mondal
National Insurance Co. Ltd. & Anr.
4. FMAT (MV) 472/2022 | Sombari Hansda Hembram & Ors. Subhankar Mondal
National Insurance Co. Ltd. & Anr.
S. FMAT (MV) 440/2022 Pranab Kumar Dutta & Ors. Vs. Subhankar Mondal
National Insurance Co. Ltd. & Anr.
6. FMAT (MV) 438/2022 | Kanika Rudra & Anr. Vs. National Subhankar Mondal
Insurance Co. Ltd. & Anr.
7. FMA 1129/2022 Karnadhar Mondal Vs. National Subhankar Mondal
Insurance Co. Ltd. & Anr.
8. FMAT 1185/2019 Jaya Ghosh & Ors. Vs. National Subhankar Mondal
Insurance Co. Ltd. & Anr.
9. FMA 1344/2022 National Insurance Co. Ltd. Vs. Afroze Alam
Mohit Mahata & Ors.
10. FMAT (MV) 552/2022 National Insurance Co. Ltd. Vs. Afroze Alam
Shipra Chatterjee & Ors.
11. FMAT 766/2021 Sulekha Singh & Anr. Vs, National Subhankar Mondal
FMA 171/2022 Insurance Co. Ltd. & Anr.
12. FMA 1135/2022 Gobinda Pan Vs. National Subhankar Mondal
Insurance Co. Ltd. & Anr.
13. FMAT (MV) 617/2022 Maya Sau @ Shaw & Anr. Vs. Subhankar Mondal
National Insurance Co. Ltd. & Anr.
14. FMAT (MV) 619/2022 | Tripadyuti Choudhury Vs. National Subhankar Mondal
Insurance Co. Ltd. & Anr.
15. FMAT (MV) 512/2022 Niranjan Majhi Vs. National Subhankar Mondal
Insurance Co. Ltd. & Anr.
16. FMAT 1320/2014 National Insurance Co. Ltd. Vs. Sanjay Pal
With Runu Chalak & Ors.
COT 2/2023 Runu Chalak Vs. National Subhankar Mondal
Insurance Co. Ltd. & Anr.
17. FMAT (MV) 346/2022 Sadhan Kumar Sil Vs. National Subhankar Mondal
Insurance Co. Ltd. & Anr.
18. FMA 272/2021 Sagir Ahmed Siddique Vs. National Subhankar Mondal
Insurance Co. Ltd. & Anr.
19. FMAT (MV) 618/2022 Tumpa Chowdhury & Ors. Vs. Subhankar Mondal
National Insurance Co. Ltd. & Anr.
20. FMA 755/2022 Biplab Seal Vs. National Insurance Subhankar Mondal
Co. Ltd. & Anr.
21. FMAT (MV) 250/2022 Produt Bhandary Vs. National Subhankar Mondal
Insurance Co. Ltd. & Anr.
22. FMA 2400/2014 National Insurance Co. Ltd. Vs. Parimal Kumar
Basanti Bhuniya & Anr. Pahari
23. FMA 2429/2014 National Insurance Co. Ltd. Vs. Parimal Kumar
Jamuna Hasda & Ors. Pahari
24. FMA 249/2012 Rahena Bewa & Ors. Vs. National Krishanu Banik
Insurance Co. Ltd. & Anr.
25. FMA 171/2017 National Insurance Co. Ltd. Vs. Sucharita Paul
Nona Khan & Ors.
26. FMA 1724/2015 National Insurance Co. Ltd. Vs. Afroze Alam
Asha Rani Kuilya & Ors.
27. FMAT (MV) 624 /2022 | Sujit Biswas Vs. National Insurance Muktokesh Das
Co. Ltd.
28. FMAT (MV) 45/2023 Anjali Ghosh & Anr. Vs. National Muktokesh Das

Insurance Co. Ltd. & Anr.




29. FMAT (MV) 39/2023 Sova Debnath Vs. National Muktokesh Das
Insurance Co. Ltd. & Anr.

30. FMAT (MV) 54/2023 | Tapashi Mondal & Ors. Vs. National Muktokesh Das
Insurance Co. Ltd. & Ors.

31. FMAT (MV) 73/2023 Parvin Khatun & Anr. Vs. National Muktokesh Das
Insurance Co. Ltd. & Anr.

32. FMAT (MV) 66/2023 Reshma Bibi & Ors. Vs. National Muktokesh Das
Insurance Co. Ltd. & Ors.

33. FMAT (MV) 65/2023 Aparna Sarkar & Anr. Vs. National Muktokesh Das
Insurance Co. Ltd. & Anr.

34. FMAT (MV) 86/2023 Baishakha Hawladar Vs. National Muktokesh Das
Insurance Co. Ltd. & Anr.

35. FMAT (MV) 85/2023 Chandana Das & Ors. Vs. National Muktokesh Das

Insurance Co. Ltd. & Anr.




NATIONAL LOK ADALAT

11** Day of February, 2023

BENCH - 11

The Hon’ble Justice Ajay Kumar Gupta,
Sri Indranil Chakravarti, Learned Advocate

COURT ROOM NO. 06

Sl. No. Case Number Cause Title Name of the
Advocate
1. FMA 378/2022 Sahanaz Bibi & Ors. Vs. National Saidur Rahaman
Insurance Co. Ltd. & Ors.
2. FMA 976/2021 Masuda Begum Vs. National Saidur Rahaman
Insurance Co. Ltd. & Anr.
3. FMA 1114/2022 Pinky Ghosh & Ors. Vs. National Saidur Rahaman
Insurance Co. Ltd. & Ors.
4. FMAT 1300/2019 Ajoddha Biswas & Ors. Vs. National Saidur Rahaman
Insurance Co. Ltd. & Anr.
S. FMA 1137/2022 Sahanaj Mondal & Ors. Vs. Saidur Rahaman
National Insurance Co. Ltd. & Anr.
0. FMA 242/2022 Krishna Halder & Anr. Vs. National Saidur Rahaman
Insurance Co. Ltd. & Anr.
7. FMA 3612/2016 National Insurance Co. Ltd. Vs. Md. Saidur Rahaman
Lutfar Rahaman & Ors.
8. FMAT 949/2016 Kayem Murmu @ Kaen Murmu @ Saidur Rahaman
Kain Murmi Vs. National Ins. Co.
Ltd. & Anr.
9. FMA 985/2013 Nirashi Rajbanshi @ Nirashi Das Saidur Rahaman
Vs. D.M National Insurance Co.
Ltd. & Anr.
10. FMA 363/2022 Sumi Soren Vs. National Insurance Saidur Rahaman
Co. Ltd. & Ors.
11. FMA 1081/2022 Rabia Bibi & Ors. Vs. National Saidur Rahaman
Insurance Co. Ltd. & Anr.
12. FMA 824 /2022 Arati @ Arti Chowdhury & Ors. Vs. Saidur Rahaman
National Insurance Co. Ltd. & Anr.
13. FMA 1678/2019 National Ins. Co. Ltd. Vs. Reba Rajesh Singh
Mondal
14. FMAT (MV) 422/2022 National Insurance Co. Ltd. Vs. Subhankar Mondal
Saral Kumar Bera & Anr.
15. FMA 847/2012 National Insurance Co. Ltd. Vs. Sanjay Paul
Tanusri Basak & Ors.
16. FMAT 468/2012 Konika Purkait & Anr. Vs. National Krishanu Banik
Insurance Co. Ltd. & Anr.
17. FMAT 1346/2010 Joydip Ghosh Vs. National Krishanu Banik
Insurance Co. Ltd. & Anr.
18. FMAT 98/2010 Falguni @ Faguni Devi Vs. National Krishanu Banik
Insurance Co. Ltd. & Anr.
19. FMA 668/2011 Maya Devi & Ors. Vs. National Krishanu Banik
Insurance Co. Ltd. & Anr.
20. FMAT 638/2016 Rahana Bibi & Ors. Vs. National Krishanu Banik
Insurance Co. Ltd.
21. FMAT 1141/2006 Hari Mahato & Ors. Vs. National Krishanu Banik
Insurance Co. Ltd.
22. FMA 826/2022 Tapan Mondal Vs. National Ins. Co. Saidur Rahaman
Ltd.
23. FMA 1881/2013 National Insurance Co. Ltd. Vs. Rajesh Singh
Bhabani Rajbanshi & Ors.
24. FMAT 2/2012 National Insurance Co. Ltd. Vs. Rajesh Singh
Debika Das & Anr.
25. FMAT 1060/2013 National Insurance Co. Ltd. Vs. M P Chakraborty
Manju Mondal & Ors.
26. FMA 46/2023 National Insurance Co. Ltd. Vs. Sucharita Paul
Pranab Maji & Anr.
27. FMAT 161/2021 Sader Ali Sk. Vs. National Ashique Mondal
Insurance Co. Ltd. & Anr.
28. FMAT 535/2020 Naresh Roy Vs. National Insurance Sandip

Co. Ltd. & Anr.

Bandopadhyay




29. FMA 637/2021 Ratan Kuilya & Anr. Vs. National Saidur Rahaman
Insurance Co. Ltd. & Anr.

30. FMA 541/2010 Tarun Paul @ Surojit Vs. National Jayanta Banerjee
Insurance Co. Ltd. & Anr.

31. FMAT 22 /2021 Anjana Roy (Das) Vs. National Ruxmini Basu Roy
Insurance Co. Ltd. & Anr.

32. FMAT 517/2020 Swapna Sarkar Vs. National Sandip Banopadhyay
Insurance Co. Ltd. & Anr.

33. FMAT 590/2017 Prasanta Hazra Vs. National Jayanta Banerjee
Insurance Co. Ltd. & Anr.

34. FMAT 105/2011 National Insurance Co. Ltd. Vs. Sanjay Pal

Pabitra Saha & Anr.
35. FMAT 31/2019 Bina Barhi Vs. National Insurance Jayanta Banerjee

Co. Ltd. & Anr.

(Jalpaiguri Matter)




NATIONAL LOK ADALAT

11** Day of February, 2023

BENCH - 111

The Hon’ble Justice Supratim Bhattacharya,
Sri Pradip Kumar Roy , Learned Advocate

COURT ROOM NO. 07

Sl. No. Case Number Cause Title Name of the
Advocate
1. FMAT (MV)303/2022 Sulekha Samaddar (Deceased) Subhankar Mondal
Repd. By Samiran Samaddar &
Ors. Vs. New India Assurance Co.
Ltd. & Ors.
2. FMAT (MV) 599/2022 Santoshi Mandal & Ors. Vs. New Subhankar Mndal
India Assurance Co. Ltd. & Anr.
3. FMA 1422/2022 Reba Chakraborty & Ors. Vs. New Subhankar Mondal
India Assurance Co. Ltd. & Anr.
4. FMAT (MV) 529/2022 Paro Nuniya, Mother & Anr. Vs. Subhankar Mondal
New India Ass. Co. Ltd. & Anr.
S. FMAT (MV) 28/2023 Bela Chakraborty Vs. New India Subhankar Mondal
Assurance Co. Ltd. & Anr.
0. FMAT 1180/2018 New India Assurance Co. Ltd. Vs. Parimal Kumar
Sulekha Samaddar & Ors. Pahari
7. FMAT 271/2008 Sonali Das & Ors. Vs. New India Krishanu Banik
Assurance Co. Ltd. & Ors.
8. FMAT (MV) 47 /2023 Rinki Singh & Ors. Vs. New India Muktokesh Das
Assurance Co. Ltd. & Ors.
9. FMAT (MV) 40/2023 Sikha & Anr. Vs. New India Muktokesh Das
Assurance Co. Ltd. & Ors.
10. FMAT (MV) 53/2023 [jiya Sekh & Ors. Vs. New India Muktokesh Das
Assurance Co. Ltd. & Anr.
11. FMAT (MV) 67/2023 | Sonali Begum Alam & Ors. Vs. New Muktokesh Das
India Assurance Co. Ltd. & Anr.
12. FMAT (MV) 46/2023 Ujjala Barik & Ors. Vs. New India Muktokesh Das
Assurance Co. Ltd. & Ors.
13. FMAT (MV) 48/2023 Jyostna Bag & Ors. Vs. New India Muktokesh Das
Assurance Co. Ltd. & Ors.
14. FMAT (MV) 55/2023 | Nripen Sarkar & Anr. Vs. New India Muktokesh Das
Assurance Co. Ltd. & Ors.
15. FMAT (MV) 70/2023 Rahima Bibi @ Bewa & Ors. Vs. Muktokesh Das
New India Assurance Co. Ltd. &
Anr.
16. FMAT (MV) 623/2022 | Ashoka Saha & Ors. Vs. New India Muktokesh Das
Assurance Co. Ltd. & Anr.
17. FMAT (MV) 41/2023 Gopal Biswas Vs. New India Muktokesh Das
Assurance Co. Ltd. & Ors.
18. FMAT 533/2017 Nurbanu Bibi & Anr. Vs. New India Saidur Rahaman
Assurance Co. Ltd. & Anr.
19. FMA 362/2017 New India Assurance Co. Ltd. Vs. Rajesh Singh
Ilu Ghosh & Ors.
20. FMAT 773/2018 Dibendu @ Dibyendu Banerjee Vs. A Chakraborty
FMA 97/2023 New India Ass. Co. Ltd. & Ors.
21. FMAT (MV) 52/2023 Kamal Barman Vs. New India Subhankar Mondal
Assurance Co. Ltd. & Anr.
22. FMA 533/2012 New India Assurance Co. Ltd. Vs. Parimal Kumar
Raj Kumar Panja Pahari
23. FMA 2174/2015 Josi Mandi & Ors. Vs. New India Krishanu Banik
Assurance Co. Ltd. & Anr.
24. FMA 455/2013 Ajay Ojha Vs. New India Assurance Krishanu Banik
Co. Ltd. & Anr.
25. FMAT 573/2014 Suvankar Mondal @ Sankar Mondal Jayanta Banerjee
@ Subhankar Mondal Vs. New India
Assurance Co. Ltd. & Anr.
26. FMA 75/2023 Sankar Brahma Vs. New India Sandip Banopadhyay
Assurance Co. Ltd. & Anr.
27. FMAT 7/2020 Smt. Tanushree Mondal & Ors. Vs. Rajarshi Biswas

Md. Shakir & Anr.

(Jalpaiguri Matter)
(Court’s Order)




28. FMAT (MV) 491/2022 Anjan Mondal & Ors. Vs. United Subhankar Mondal
India Insurance & Anr.
29. FMA 3388/2014 United India Insurance Co. Ltd. Vs. Sanjoy Pal
Arati Bera & Ors.

30. FMA 2214 /2016 Lalita Mondal & Ors. Vs. United Krishanu Banik
India Insurance Co. Ltd. & Anr.

31. FMAT 557/2017 Kalyani Gharai & Ors. Vs. United Krishanu Banik
India Insurance Co. Ltd. & Anr.

32. FMA 2875/2013 Anup Kerketta Vs. United India Krishanu Banik

Insurance Co. Ltd. & Anr.
33. FMA 1247/2016 United India Insurance Co. Ltd. Vs. Parimal Kumar
Durga Saha @ Singh & Anr. Pahari
34. FMAT 851/2010 United India Insurance Co. Ltd. Vs. Rajesh SIngh

Mantu Choudhury & Anr.




NATIONAL LOK ADALAT

11** Day of February, 2023

BENCH -1V

The Hon’ble Justice Md. Shabbar Rashidi
Sri Siddhartha Lahiri, Learned Advocate

COURT ROOM NO. 08

Sl. No. Case Number Cause Title Name of the
Advocate
1. WPA 10511/2022 Shahjahan Khatoon Vs. CESC Ltd. Indranil Halder
& Anr.
2. WPA 26189/2006 Arun Kr. Shaw Vs. CESC Ltd. Budyut Kr. Halder
3. WPA 28786/2022 Shibu Dey Vs. CESC Ltd. & Ors. Indranil Halder
4. WPA 26326/2022 Lakhi Devi Vs. CESC Ltd. & Anr. Indranil Halder
S. WPA 3486/2021 Md. Subhan Vs. State of West Dipnarayan
Bengal & Ors. Mukherjee
6. WPA 3173/2022 Tarak Nath Chanda Vs. State of Dipayan Kundu
West Bengal & Ors.
7. FMAT (MV) 503/2022 Biswanath Kundu & Anr. Vs. Subhankar Mondal
FMA 36/2023 Oriental Insurance Co. Ltd. & Anr.
8. FMA 1147/2022 Sudipta Muhury Vs. Oriental Subhankar Mondal
Insurance Co. Ltd. & Anr.
9. FMAT (MV) 449/2022 Barkat Sk. & Ors. Vs. Oriental Subhankar Mondal
Insurance Co. Ltd. & Anr.
10. FMAT (MV) 602/2022 | Sukhmani @ Sukhmoni Machhua Subhankar Mondal
Vs. Oriental Insurance Co. Ltd. &
Anr.
11. FMAT (MV) 47 /2022 Surendra Nath Das & Anr. Vs. Subhankar Mondal
Oriental Insurance Co. Ltd.
12. FMAT (MV) 490/2022 Sumitra Rani Besra & Ors. Vs. Subhankar Mondal
Oriental Insurance Co. Ltd. & Anr.
13. FMAT (MV) 487/2022 | Jayanti Chalak & Ors. Vs. Oriental Subhankar Mondal
Insurance Co. Ltd. & Anr.
14. FMAT (MV) 507/2022 Shyamali Mondal & Ors. Vs. Subhankar Mondal
Oriental Insurance Co. Ltd. & Anr.
15. FMAT (MV) 49/2023 | Jahanara Bewa & Ors. Vs. Oriental Muktokesh Das
Insurance Co. Ltd. & Anr.
16. FMAT (MV) 71/2023 Achhima Mondal Vs. Oriental Muktokesh Das
Insurance Co. Ltd. & Ors.
17. FMAT (MV) 44 /2023 Gouri Rani Biswas Vs. Oriental Muktokesh Das
Insurance Co. Ltd.
18. FMAT (MV) 84/2023 Monoj Pal Vs. Oriental Insurance Muktokesh Das
Co. Ltd. & Anr.
19. FMA 157/2012 Oriental Insurance Co. Ltd. Vs. Parimal Kumar
Jeetender Mishra & Anr. Pahari
20. FMAT 293/2019 Ratan Mondal Vs. Bajaj Allianz Subhankar Mondal
FMA 661/2021 General Insurance Co. Ltd. & Anr.
21. FMA 167/2011 Badani Murmu & Ors. Vs. Bajaj Krishanu Banik
Allianz General Insurance Co. Ltd.
& Ors.
22. FMA 561/2012 Bajaj Allianz General Insurance Co. Rajesh Singh
Ltd. Vs. Afroja Khatun & Ors.
23. FMA 1421/2022 Ramchandra Yadav Vs. Bajaj Subhankar Mondal
Allianz General Insurance Co. Ltd.
& Anr.
24. FMA 1132/2022 Bajaj Allianz General Insurance Co. Soumalya Ganguly
Ltd. Vs. Tapas Dutta & Anr.
25. FMAT 289/2018 Pratima Ghosh & Anr. Vs. Reliance Ali Imam Shah
FMA 648/2021 General Insurance Co. Ltd. & Anr.
26. FMAT 99/2013 Reliance General Insurance Co. Gopa Das Mukherjee
Ltd. Vs. Anjuma Begum & Ors.
27. FMAT 227/2021 Reliance General Ins. Co. Ltd. Vs. Gopa Das Mukherjee
Pramath Ranajan Sarkar & Ors.
28. FMAT 325/2015 Reliance General Insurance Co. Gopa Das Mukherjee
Ltd. Vs. Urmila Pandey & Ors.
29. FMA 1098/2021 Sita Murmu & Ors. Vs. Royal Subhankar Mondal

Sundaram General Insurance Co.
Ltd. & Anr.




30. FMAT 492/2020 ICICI Lombard General Insurance Parimal Kumar
Co. Ltd. Vs. Rubia Begam Mondal Pahari

31. FMAT (MV) 305/2022 | Parbati Pramanik & Ors. Vs. HDFC Ashique Mondal
ERGO General Insurance Co. Ltd.

& Anr.
32. FMAT 4253/2006 Basumati Maji & Anr. Vs. Bikash Krishanu Banik
Pramanick
33. FMAT 506/2018 Vijay Kumar Mahato Vs. SBI Amit Ranjan Roy

FMA 380/2019

General Insurance Co. Ltd. & Anr.
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